
1

415



2

416



3

417



4

418



5

419



6

420



7

421



8

422



9

423



10

424



Re: Fwd: IA No. 03/2026, IA No. 13/2026 in OA No. 02/2026 (WZ) in the matter of
Nishikant Jadhav Vs. State of Maharashtra & Ors. pending before NGT (WZ), Pune -reg.

Regional Office MoEF&CC, Nagpur < apccfcentral-ngp-mef@gov.in >
Fri, 06 Mar 2026 4:56:52 PM +0530

To "pccfhoffngp"<pccfhoffngp@mahaforest.gov.in>,"Secretary Maharashtra"
<psec.revenue@maharashtra.gov.in>,"secforest"
<sec.forest@maharashtra.gov.in>

Cc "Amandeep Garg"<asag-moefcc@nic.in>,"Munna Kumar Shah"
<munna.shah@gov.in>,"Naresh Kumar"<naresh1612@gov.in>,"Krishna Devan
S"<sk058@ifs.nic.in>,"Anil Kumar"<anil.1985@gov.in>,"ROHQ Division MoEF &
CC"<rohq-mefcc@gov.in>

Sir,

Please find attached letter dated 02.03.2026 alongwith enclosures for necessary action please.

Regards,
Ministry of Environment, Forests and Climate Change
Regional Office ,
Ground Floor, Eastern Wing,  
New Secretariat Building-Opposite Old VCA Stadium,
Civil Lines -Nagpur-440001.
Regards,

From: ROHQ Division MoEF & CC <rohq-mefcc@gov.in>
To: "Regional Office MoEF&CC, Nagpur"<apccfcentral-ngp-mef@gov.in>, "Amandeep Garg"
<asag-moefcc@nic.in>, "Munna Kumar Shah"<munna.shah@gov.in>
Cc: "Naresh Kumar"<naresh1612@gov.in>, "Krishna Devan S"<sk058@ifs.nic.in>, "Anil
Kumar"<anil.1985@gov.in>
Date: Mon, 02 Mar 2026 11:12:28 +0530
Subject: Fwd: IA No. 03/2026, IA No. 13/2026 in OA No. 02/2026 (WZ) in the matter of
Nishikant Jadhav Vs. State of Maharashtra & Ors. pending before NGT (WZ), Pune -reg.

Respected Sir,

I am directed to forward a letter No. ROHQ-10/7/2026-ROHQ dated 02.03.2026 on the
subject cited above.

1. In this regard, Regional Office Nagpur is requested to examine the matter and provide
a counter affidavit for the approval of the competent authority by 03.03.2026

2. IA Infra Division of MoEF&CC is also requested to offer comments in the matter.

With Regards,

ROHQ Division,
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Ministry of Environment, Forest & Climate Change
Govt. of India,
New Delhi.

============ Forwarded message ============
From: Anil Kumar <anil.1985@gov.in>
To: "ROHQ Division MoEF & CC"<rohq-mefcc@gov.in>
Date: Mon, 02 Mar 2026 10:14:30 +0530
Subject: IA No. 03/2026, IA No. 13/2026 in OA No. 02/2026 (WZ) in the matter of
Nishikant Jadhav Vs. State of Maharashtra & Ors. pending before NGT (WZ), Pune -reg.
============ Forwarded message ============

3 Attachment(s)

Letter dated 06.03.2026 to stat…
940.5 KB

Letter dated 02.03.2026.pdf
95.7 KB

Petition copy.pdf
6.7 MB
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GOVERNMENT OF INDIA

rufaur ,arviwreaarzquRaainau
MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE

8±ftuarufeu
REGIONAL OFFICE

Ground Floor, EastWing, New Secretariat Building
Civil Lines, Nagpur - 440001

E-mail: apccfcentral-ngp-mef@gov.in
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F.No: CC-633/RON2026-NGP/ \23\

Court Matter- Most Urgent
By E-mail

Date: /03/2026

To,
The Principal Chief Conservator ofForests (Hoff),
Forest Department,
Govt. ofMaharashtra,
Van Bhavan, Ramgiri Road,
Civil Lines, Nagpur- 400032.

Sub: IA No. 03/2026 & IA No. 13/2026 in OA No. 02/2026 (WZ) titled Nishikant Jadhav vs. State of
Maharashtra & Ors. pending before Hon'ble NGT (WZ), Pune-Reg.

Ref: E-mail communication and Letter No. ROHQ-10/7/2026-ROHQ dated 02.03.2026 ofROHQ Division,
MoEF&CC, New Delhi.

Sir,

Date: 2026.03.06
16.31:29 +05'30'

KANTHALE

Digitally signed by
VJAY SAHEBRAO

SAHEBRAO
KANTHALE

VIJAY

The undersigned is directed to refer to the subject cited above and the communication under reference,
wherein a copy of the petition filed before the Hon 'ble High Court has been received in this office from
the ROHQ Division, MoEF&CC, New Delhi.

In this regard, the Government of Maharashtra is requested to examine the matter and
furnish a detailed factual report indicating the legal status ofthe land in question as per revenue
and forest records.

The report may also specify whether any proposal under Section 2 of the VSSA, 1980
has been submitted or approved, along with copies ofthe relevant approvals, ifany. Further, the
present status of the project/activity on the ground, the action taken by the State authorities in
the matter, and details ofany work carried out in violation ofthe provisions ofthe VSSA, 1980
over the land in question may also be provided, along with the action taken report against the
violators, ifany.

The above information may kindly be furnished to this office at the earliest to enable
preparation ofpara-wise comments on behalfofthis Ministry.

This issues with the approval ofthe Competent Authority.
Yours faithfully,

Encl: As above
(Vijay Sahebrao Kanthale)

Assistant Inspector General of Forest (C)
Copy to:

1. The ROHQ Division, Ministry of Environment, Forest & Climate Change, Indira Paryavaran
Bhavan, Jorbagh Road, Aliganj, New Delhi-110003.

2. The Principal Secretary, Government ofMaharashtra, Hutatma Rajguru Chowk, Madam Cama
Road Road, Mumbai, Maharashtra - 400032.

3. The APCCF & Nodal (FCA), Government ofMaharashtra, 3rd Floor, Van Bhavan, Ramgiri
Road, Civil Lines, Nagpur-440001.

(Vijay Sahebrao Kanthale)
Assistant Inspector General ofForest (C)
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F. No. ROHQ-10/7/2026-ROHQ

Government of India
Ministry of Environment, Forest and Climate Change

(ROHQ Division)
*****

 Indira Paryavaran Bhawan,
Aliganj, Jor Bagh Road,

New Delhi – 110003
Dated:  02-03-2026

To
 
The DDGF(C),
MoEF&CC, Regional Office, Nagpur,
Ground Floor, East Wing, New Secretariat Building,
Civil Lines, Nagpur-440001.
 
Subject: IA No. 03/2026, IA No. 13/2026 in OA No. 02/2026 (WZ) in the matter
of Nishikant Jadhav Vs. State of Maharashtra & Ors. pending before NGT
(WZ), Pune -reg.

Sir,

  Kindly to refer to the notice dated 03.01.2026 issued by NGT (WZ), Pune in
the above cited matter and a copy of IA No. 03/2026, IA No. 13/2026 in OA No.
02/2026 (copies enclosed).

2.  In this regard, RO Nagpur is requested to examine the matter and provide a
counter affidavit for the approval of the competent authority by 03.03.2026.

3.  IA Infra Division of MoEF&CC is also requested to offer comments.

The matter is posted for hearing on 16.03.2026.

Yours faithfully,

Encl: As above

(Krishna Devan S.)
Assistant Inspector General of Forests

E-mail: sk058@ifs.nic.in
 

Copy for similar action to: IA Infra Division of MoEF&CC is  also requested to
offer the comments in this matter.

ROHQ-10/7/2026-ROHQ I/163621/2026

14

428



ANNEXURE R7/2

15

429



16

430


